p- PSS e e e SCHEBIEE. L R
~ FORMAT FOR STATISTICAL DATA FOR THE MONTH DECEMBER 2020

(SEE RULE 3) '
NO. OF CASES | TOTAL CASES AVERAGE NO. OF

NAME OF COURT| NO. OF PENDING | NO. OF NEW
(ON THE 1" DAY | CASES DISPOSED | PENDING IN THE | DAYS TAKEN TO
OF MONTH) = INSTITUTED DURING THE  COURT (ON THE | DECIDE THE
DURING THE MONTH  LASTDAY OF | CASE
i | MONTH - THEMONTH |
2 3 4 5 6 | 7
. —— e~ H ’ . |
COMMERCIAL 1395 71 1 1455 | 00
COURT AJMER i
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MONTH DECEMBER 2020

FORM 2

LIST OF CASES IN WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH

S.NO. COURT DISTRICT | CASE NO. PETITIONER/ | ADVOCATE DATE OF DATE OF E-PAYMENT OF
RESPONDENT REGISTRATION COURT FEES
B 2 3 4 5 6 7 8
| NIL
S
7P
] /fy\\
=raT

e arEd I



i MONTH DECEMBER 2020
FORM 3
LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH
SNO.| COURT | DISTRICT | CASENO. | PETITIONER/ | ADVOCATE DATEOF | DATE OF E-PAYMENT OF
| RESPONDENT REGISTRATION | COURT FEES

[ 1] 2 3 4 5 6 7 | 8

| COMMERCIAL | AIMER NIL NIL NIL NIL | NIL
[ | COURT AJMER |

wa

z@sﬁsﬁm'au TR




MONTH DECEMBER 2020 ) Tk
LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH e
FORM-4 o
S.NO. COURT DISTRICT COURT NAME COURT NO. CASETYPE  |CASE COURN (NO.
V‘OF CASES
;RANDOMLY
“ALLOCATED
1 2 3 N 4 5 6 i i ey 7‘— R
1 COMMERCIAL NIL NIL NIL NIL | NIL
COURT AJMER |
SARNNIEN 0 L) B ucch e AT SN N e
Lol
IR

afus TS AT




MONTH DECEMBER 2020

-

FORM 5

[

LIST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH

S.NO. COURT DISTRICT | CASE NO. PETITIONER/ | ADVOCATE DATE OF DATE OF CASE
RESPONDENT REGISTRATION MANAGEMENT
HEARING
| 1 | 2 3 4 5 6 7 8
COMMERCIAL | AJMER NIL NIL NIL NIL NIL
COURT AJMER
VT
/V'\"\
Kt

aofsts *nrers TR




COMMERCIAL COURT AJMER
MONTH DECEMBER 2020
FORM 6

CONTESTED COMMERCIAL CASES DISP

OSED DURING THE MONTH OF DECEMBER 2020
DISTRICT | CASE NO. | PETITIONER V/S | ADVOCATE DATE OF WHETHER URGENT | DATEOF |DAYS FOR| NATURE OF DATEOF | NO.OFDAYS = ACT |
RESPONDENT REGISTRATION RELIEF WAS DECISION | DISPOSAL DISPOSAL EXECUTIO FOR | SECTION
SOUGHT AND PRE (CONTESTED/ N OF EXECUTION !
INSTITUTION SETTLED) DECREE OF DECREE | |
MEDIATION DID FROM DATE | ;
NOT TAKE PLACE OF DECISION |
g EEEC. SR YES/NO 5
‘\__ 5 | s 7 8 9 10 1 12 13 |14
COMMERCIAL _ ¥ PR ps ——
COURT AJMER \J\J 3 - g = - . - 2 ! -
b | |

\,452,:\‘3;;1 ’
ararefren

s SO s




o - FORM 4 O L
B : SUMMARY OF COMMERCIAL CASES DURING THE Morj'r}_{ PEQEM_{SER}O}O T I R
B R i el o DECEMBER- 2020
S.NO. | COUR —r— ‘ . - NRT S . SR et s
T . DISTRICT NO.OF PENDING| TOTALNO.OF @ TOTALNO.OF  TOTAL NO .
; | (ON THE 1¢ DAY CASES ' CASES DISPOSED CASES PENDING |
j OF MONTH) INSTITUTED DURING THE AT THE END OF
J | DURING THE MONTH THE MONTH
e T, S MONTH
1 ‘JA . 1 S - e e —
WS o T : : - : .
ERCIALCOURT |  AjMER S e
| 139
/ AJMER | 2 71 1 1455
i —
= )
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S.NoO.

LIST OF CASES RECEIVED FOR PRE-INSTIT

| NAME OF: ME

DIATION CENTRE

(FQR EXAMPLE DLSA OR MAIN
| MEDIATION CENTRE MUMBAYI)

2
NIL

TOTAL NO. OF
APPLICATIONS
PENDING ON 1" DAY
ON THE MONTH

3
NIL

|
|

SEE RULE 10(2) B S
UTION MEDIATION AND SETTLEMENT DURING THE MONTH

DECEMBER- 2020

TOTALNO.OF | TOTAL NO. OF TOTAL NO.OENON  TOTAL NO. OF

STARTER CASES APPLICATIONS

|
|
APPLICATIONS . CASES SETTELED i '1
| RECEIVED DURING DURING THE ! DURING THE ‘ PENDING AT THE ‘
1 THE MONTH ‘ MONTH ; MONTH {END OF THE MONTH l
i 4 i 5 6 | 7
~ NIL NIL i' NIL | NIL
\kﬁ 1,\—)‘") . \\’}\
TN

PTG "MATETA AT
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Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month December, 2020

Format for Statistical data
[See Rule 3(1)]

S.No.| Name of |No. of cases (on the|No. of new cases instituted| Total cases pending in the |No. of cases disposed (during(Days taken to decide
Court 1+ day of month of ) (during the court (on the last day of the | the month as per column 3) the case
month as per column 3) month as per column 3)
-1 -2 -3 -4 -5 -6 -7
1 C.C.2, 785 3 766 22 N/A

@m Atz
Judg

commuarcial Court No. 2
+Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month December, 2020
Form 1
List of cases e-filed during the month
Sr. Court District Case No. | Petitioner | Advocate | Advocate |Advocate E-| Date of Date of e-
No. Name Vs. Mobile mail Id |[Registration| filing
Respondent Number
Name
-1 2 3 -4 5 6 -7 -8 9 -10
1 C.C.2 | Jaipur Metro II,
Jaipur Nil

Note:- Humbly submitted that Form 1 may not be called from this court as Commercial Court No. 1 is
the Only institutional Court for filing of any new matter. The Commercial Court No 02 to 04 receives
the matters on transfer/assignment on the order of Hon’ble High Court after certain intervals. Regards!

<

Judge
Commercial Court No. 2
S _Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month December, 2020

Form 2
List of cases in which e-Payment of Court fees was made during the month

Petitioner Date of e-
Name Vs payment
Sr. Respondent Date of | of Court
No. Court District Case No. Name Advocate |Registration| Fees
-1 -2 -3 -4 -5 -6 -7 -8
Jaipur Metro
1 C.C.2 11, Jaipur Nil Nil Nil Nil Nil

Note:- Humbly Submitted that Form 2 may not be called from this court as Commercial
Court No.1 is the Only institutional Court for filing of any new matter. The Commercial
Court No 02 to 04 receives the matters on transfer/assignment on the order of Hon’ble High

Court after certain intervals. Regards!
@‘m At
Judge

™~mmarcial Court No. 2
aipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month December, 2020

Form 3 List of cases in which Electronic Service of Process has taken place during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Date of
No. Name Vs. Registration| Electronic

Respondent Service of
Name Process
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C.2 |Jaipur Metro Nil Nil Nil Nil Nil
11, Jaipur

Note:- Most Humbly submitted that this Statement may not be called from this
court as in the transfer/assigned matters parties come present with the matters as
they have already been served after institution in Commercial Court No 1. In any
interlocutory application(s) as well the otherside remain present physically in the

court. @L@_@__

Judge
Commercial Court No. 2
< Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month December, 2020

Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases

randomly
allocated)

-1 -2 -3 -4 -5 -6 -7

1 C.C.2 |Jaipur Metro Nil Nil Nil Nil
I, Jaipur

@m A

Judge

¢ -mercial Court No. 2

2, __Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month December, 2020

Form 5
List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Date of case
No. Name Vs. Registration | management
Respondent Hearing
Name
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C. 2 |Jaipur Metro Nil Nil Nil Nil Nil
I1, jaipur

@ trn

JLGY

.mmaercial Court No. 2

plaie



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month December, 2020
Form 6
Contested commercial cases disposed during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Whether Date of Days for | Nature of | Dateof | Number of | Act Section
No. Name Vs Registration| Urgent Decision disposal Disposal (execution of| days for
Respondent Relief was (Contested [ decree [execution of
Name sought and /Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place (Yes/
No)
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14
1 C.C.2 [Jaipur Metro| Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
I1, Jaipur

(@) At

Judge
Commaercial Court No. 2
Jaipur



Court Name Commercial Court 2, J aipur Metro II, Jaipur
Month December, 2020

Form 7

Summary of Commercial Cases during the month

Sr. Court District Total number of [Total number of{ Total number of | Total number of
No. cases pending |cases instituted | cases disposed | cases pending at
on the 1st day of| during the during the the end of the
the month month month month
-1 -2 -3 -4 -5 -6 -7
1 C.C. 2, Jaipur Metro II, 785 3 22 766
w

Judge
¢ . mmercial Court No. 2
5 ddipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month December, 2020
List of cases received for Pre-Institution Mediation and Settlement during the month
Sr. Name of Total number |Total number |[Total Total Total
Mediation of of applications [number of [number of [number of
No. Centre [For applications |received during|casessettled [non-starter applications
example, pending on  [the month duringthe |cases during [pending at
DLSA or Main |the 1st day of month the month |the end of
Mediation the month the month
Centre
Mumbai]
-2 -3 -4 -5 -6 -7,
Nil
@mﬁ)@

Cam

Jdidge
g

ercial Court No. 2

< Jaipur






Commercial Court No 3, Jaipur Metro-11

Month December-2020
Form-2
List of cases in which e-Payment of Court fees was made during th
e Petitioner v/s |  Dateof
SN Coun District Case No, Respondent Advocate Registration
Mm@ (3) ) (5) © (7)
' Commercial

Court no 3. -
I Jai;.ﬁ \.l:tro- Nll

Nil Nil il Nil







R - T ) S .. R s R
C ommercial

Commercial Court No 3, Jaipur Metro-11

Month December-2020
Form-4
List of total no. of cases randomly allocated during the month

Cournt District  Court Name Court No. Casetype Case Coum(N

Jaipur Metro-















Form 6 (ii) : Mediation Date on Qua
Nature of Applicant Party Nature of Oppo:
No. of | P |
application |

rj\c:m;y Individual Corporate Individual Corporate |

Page 1



Court Name — Commercial Court no. 4, Jaipur

Month — December, 2020

Format for Statistical data

[See Rule 3(1)]
S.No.| Name of |No. of cases| No. of new | Total cases | No. of cases | Days taken
Court (on the 1+ cases pending in | disposed |to decide the
day of instituted |the court (on| (during the case
month of ) | (during the | the last day | month as per
month as per|of the month| column 3)
column 3) as per
column 3)
-1 -2 -3 -4 -5 -6 @)
Commercial
1 Court no. 4, 823 0 800 23 -
Jaipur

S-1 Form-1

Page 1



S-

2 Form-1

Court Name- Commercial Court No. 4, Jaipur

Month- December, 2020

Form 1
List of cases e-filed during the month

Sr. Court District Case No. | Petitioner | Advocate | Advocate |Advocate E-| Date of Date of e-

No. Name Vs. Mobile mail Id |Registration| filing
Respondent Number
Name
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10
1 Commercial
Courtno. 4,| Jaipur Nil
Jaipur

Page 2




S-

2 Form-2

Court Name- Commercial Court no. 4, Jaipur

Month- December, 2020

Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District Case No. Name Advocate |Registration| Court Fees
-1 -2 -3 -4 -5 -6 -7 -8
Commercial
1 Courtno.4,| Jaipur - - - - -
Jaipur

Page 3



S-2 Form-3

Court Name- Commercial Court no. 4, Jaipur

Month- December, 2020

Form 3List of cases in which Electronic Service of Process has taken place during the month

Petitioner Date of
Name Vs. Electronic
Sr. Respondent Date of | Service of
No. Court District Case No. Name Advocate |Registration| Process
-1 -2 -3 -4 -5 -6 -7 -8
Commercial
Courtno. 4,|  Jaipur - - - - -
1 Jaipur

Page 4



Court Name- Commercial Court no. 4, Jaipur

Month- December, 2020

Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
allocated)
-1 -2 -3 -4 -5 -6 -7
1 Commercial
Court no. 4, Jaipur Nil
Jaipur

S-2 Form-4

Page 5



S-2 Form-5

Court Name- Commercial Court no. 4, Jaipur

Month- December, 2020

List of cases in which Case Management Hearing was held during the month

Form 5

Sr. Court District Case No. Petitioner |Advocate |Date of Date of case
No. Name Vs. Registration |management
Respondent Hearing
Name
-1 -2 -3 -4 -5 -6 -7 -8
1|{Commercial
Court no. 4, Jaipur - - - - -
Jaipur

Page 6



S-2 Form-6

Court Name- Commercial Court no. 4, Jaipur

Month — December, 2020

Form 6

Contested commercial cases disposed during the month

Sr. Court District [Case No. |Petitioner |Advocate |Date of Whether Date of |Days for |[Nature of |Date of Number of |Act Section
No. Name Vs Registration [Urgent Decision |disposal |Disposal execution of |days for
Respondent Relief was (Contested |decree execution of
Name sought and /Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place
(Yes/No)
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14
Commercial
Court no. 4,| Jaipur - - - - - - - - - - -
jaipur

Page 7




Court Name- Commercial Court no. 4, Jaipur

Month — December, 2020

Form 7

Summary of Commercial Cases during the month

Sr. Court District Total Total Total Total
No. number of |number of |number of |number of
cases cases cases cases
pending on [instituted  |disposed pending at
the Ist day |during the |during the |[the end of
of the month|month month the month
-1 -2 -3 -4 -5 -6 -7
1|Commercial
Court no. 4, Jaipur 823 0 23 800
Jaipur

S-2 Form-7

Page 8



Med Form-6(1)

Court Name- Commercial Court no. 4, Jaipur
Month — December, 2020
List of cases received for Pre-Institution Mediation and Settlement during the month

Sr. Name of  [Total Total Total Total Total
Mediation |number of |[number of |number of [number of [number of

No. Centre [For |applications |applications |case settled [non-starter |applications
example, |pending on [received During the |cases during [pending at
DLSA or |the I1stday |duringthe |month the month  |the end of
Main of the month|month the month
Mediation
Centre

1 Mumbaii D) 3 4 3 3 7
1 - - - - - -

Page 9



Med Form-6(2)

Court Name- Commercial Court no. 4, Jaipur

Month — December, 2020

S. Name of the| No. of |Nature of Applicant Party| Nature of Opposite Party No. of applications slab- wise as per Schedule-I1 No. of No. of No. of No. of
No Authority | application application | application | application | application
received by disposed off| referred for | where no where
Authority as per Rule | mediation | settlement parties
34) arrived at as| reached a
and 3(6) per Rule | settlement
7(1)(ix) | as per Rule
o V& RYSTIPA
Individual | Corporate | Individual | Corporate | 11 111 | v | AT
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12
1 - - - - - : - S B - : : :

Page 10




Name of Court

~

COM MERCIAL COURT

Sheetl

COMMERCIAL COURT JODHPUR M
Month - DECEMBE

Format for Statistical d:
[See Rule 3(1
No. of cases (on the 1*day  No. of new cases instituted
of month of') ‘ (during the
month as per column 3)




Sr. |
No.

{ Coun

§

-~

|
{

Commercial Coun

Sheet2

COMMERCIAL COURT JODHPUR METRO, JODHPUR
Month DECEMBER 2020

Form 1
A | List of cases e-filed during the month
District | Case No. | Petitioner Name Vs. Respondent Name Advocate




Sheet3

COMMERCIAL COURT JODHPUR METRO, JODHPUR
~ MONTH DECEMBER 2020

Form 2
List of cases in which e-Payment of Court fees was made during

Court District
2 31

~ Commercial court ~ Jodhpur




Sheet4

 COMMERCIAL COURT JODHPUR METRO, JODHP
MONTH DECEMBER2020
FORM 3

List of cases in which Electronic Service of Process has tak

District

2 3
Commercial Court Jodhpur




Sheets

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH -DECEMBER2020

Form 4
List of total no. of cases randomly allocated during the mos

Court [strict

3
Commercial Court Jodhpur




Sheet6

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH - DECEMBER 2020

Form 5 ‘
List of cases in which Case Management Hearing was held during
Court District Case No. Petitioner Name Vs. ;
Respondent Name
2 3. 3 4 id8 e ¢ s
Commercial court Jodhpur ==




5

Commercial
court

Sheet7

COMMERCIAL COURT JODHPUR METRO
MONTH DECEMBER2020

Form 6

Contested commercial cases disposed di
District | Case No. | Petitioner Name | Advocate Date of Whether
Vs Respondent Registration|  Urgent
Name '

3
Jodhpur




Sheet8

COMMERCIAL COURT JODHPUR METR
Month DECEMBER20!

Form 7

Summary of Commercial Cases duri

* District Total number of cases
pending on the Ist day of | instituf
the month
4

2 3
Commercial Court Jodhpur




Sheet9

COMMERCIAL COURT JODHPUR METRO, JODHP
MONTH DECEMBER 2020

List of cases recelved for Pre-Institution Mediation and Settlemer

N_ame of Mediation Centre  [Total number of Total number of applications
“‘Of example. DLSA or applications pending on the |received during the month
Main Mediation Centre Ist day of the month

Mumbai|




S. | Nameof | No.of
No the applicalion
Authority |received by
Authority

|
|
|
|

Sheetl
COMMERCIAL COURT JODHPUR METRO, JODHPUR

FOURTH QUARTER 01-10-2021 TO 31-12-2020

Nature of Applicant | Nature of Opposite [No. of applications slab- wise as  No. E
Party Party per Schedule—ll

Indmdual Corporate |Individual Corporatc

|
|
|
|
|




Court Name COMMERCIAL COURT KOTA

S-1Fo

rm-1

Month DECEMBER/2020

Scanned with CamScanner

Format for Statistical data
[See Rule 3(1)]
' S.No. | Name of Court No. of cases No. of new | Total cases | No. of cases Days taken
| (on the 1% cases pending in | disposed to decide the
/' | day of  instituted |the court (on| (during the case
; ,’ month of ) (during the | the last day | month as per
| : month as |of the month| column 3)
/ | per column as per
] 3) colunm 3)
. |
’l
/ | 2 3 4 5 6 (7)
COMMERCIAL |
10 984 18 N/A
/ 1 COURT KOTA 792 By
Page 1 a”a“msqasm”";"“'




S-2 Form-1

Court Name COMMERCIAL COURT KOTA

List of cascsnc-ﬁlcd durin_g Vthgmontuh' e
- Advocate  Advocate Advocate E- Dateof = Date of e-

P

Form 1

B T T

St Court ‘ Dlstncl Case No. Petitioner
No. Name Vs. Mobile
Respondent Number
Name
e 3 4 5 6 i
;  COMMERCIAL COURT o p, NIL NIL NIL NIL
KOTA
Page 1

mail I[d  Registration

NIL  NIL

filing

NIL

Scanned with CamScanner



S-2 Form-2

Court Name COMMERCIAL COURT KOTA

|~

I . Month DECEMBER/2020 =
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner '| | }
Name Vs | - Dateofe- |
Respondent | Date of | paymentof |
Court District Case No. Name \ Advocate ?Reg..i?‘.f[{?ﬁi_f?ﬁ_imQQ.‘!‘T’E_E‘E?_S_};
| 2 3 -4 -5 \ 6 7 8
- COMMERCIAL \ | | ii
. COURTKOTA KOTA | NIL | NIL | NIL | NIL B NIL
ﬁ 1 | | | ol
Soan
Tt ararad
e (o)

Page 1

Scanned with CamScanner



e

|
i

L Form 3List of cases in

S-2 Form-3

Court Name COMMERCIAL COURT KOTA
Month DECEMBER 2020

vhich Electronic Service of Process has taken place during the month

|
i

‘ !
| Petitioner '| Date of
| Name Vs. | | ~ Electronic
- Sr. Respondent\ - Dateof = Service of
~No. ~ Court District _ CaseNo. | Name | Advocate Registration Process
- 2 | -3 = -5 -6 7 8
COMMERCIAL - ‘“ |
1 . COLIRT KOTA KOTA NIL NIL | NIL NIL ‘ N{L
2 |

Page 1

Scanned with CamScanner



S-2 Form-4

Court Name COMMERCIAL COURT KOTA

Month DECEMBER/2020

Scanned with CamScanner

[ Form4
| List of total no. of cases randomly allocated during the month |
; ST Court District Court Court No. \ Case Type Case Count
’ No. Name ‘\\ -~ (No. of
| \ - cases
\ . randomly
} | . allocated)
é' ,-' | |
R T -2 -3 -4 -5 \ -6 | 7 a,_"
'~ COURT KOTA KO | L | NIL |
2 | | \ \ E
v'dﬁtl =)

Page 1




|

Court Name COMMERCIAL COURT KOTA
Month DECEMBER /2020

List of cases in which Case Management Hearing was held during the month

S-2 Form-5

Fm:m 57

Scanned with CamScanner

;er. Court fDistrict Case No.  |Petitioner |Advocate EDate of Date of case |
No. j Name Vs. Registration management

| ,i Respondent 1‘; Hearing |

,I' Name |

| | |
| | |
f COMMERCIAT. | ‘ - — ! : ‘

- : OTA NIL NIL NIL | NIL NIL ‘.
' ! courrkora | X | |
f '( | _,1" \
' 0
aforRa® Ay
Page 1 e (0)




Court Name COMMERC

S-2 Form-6

JAL COURT KOTA

Scanned with CamScanner

e e — Month DECEMBER/2020 k \ \
Form 6
Contested commercial cases disposed during the month
Sr. Court District Case |Petitioner Advocate  Date of Whether Date of Days for Nature of \Date of Number of |Act Section
No. No. Name Vs Registration Urgent Decision  disposal Disposal execution of |days for
Respondent Relief was (Contested |decree execution of
Name sought and /Settled) decree from |
Pre- date of
Institution decision
Mediation
did not take
place
(Yes/No)
-1 -2 -3 -4 -5 -6 -7 -8 9 -10 -1 12
| COMMERCIAL \q1n  ~g7/18 | N | = —
COURT KOTA IL NIL NIL NIL NIL NIL NIL \ NIL NL | NI
\ L \,

Page 1

e
=T



e .

S-2 Form-7

Court Name COMMERCIAL COURT KOTA
Month DECEMBER 2020

Form 7

Summary of Commercial Cases during the month

Sr. §C0urt District ITotal Total Total Total
No. | number of number of number of number of
cases cases cases cases
pending on instituted |disposed pending at
the 1stday during the |duringthe the end of
of the month month \month the month
| |
1] 2 3 -4 5| -6 -7
' COMMERCIAL
5 2 10 18 984
e COURT KOTA kOTA 99

|

Pagel T e

e (o)

Scanned with CamScanner



Med Form-6(1)

Court Name COMMERCIAL COURT KOTA
Month DECEMBER/2020

List of cases received for Pre-Institution Mediation and Settlement during the month

Name of Mediation Total Total Total \Total Total
Centre [For example, number of number of |number of |number of number of
DLSA or Main Mediation|applications |applications |casessettled non-starter applications
Centre Mumbai] pending on [received duringthe \cases during pending at
the 1st day |during the |month the month  the end of
of the month|month \ the month
| 2 3 -4 -5\ -6 )
COMMERCIAL COURT |
IL :
| KOTA NIL NIL NIL \ N
‘

Page 1

Scanned with CamScanner



e S

, No.of [Nature of Applicant Party
| application E
i received by |
| Authority |

Court Name COMMERCIAL COURT KOTA
2ND QTR 1-10-20 TO 31-12-2020

Nature of Opposite Party

Med Form-6(2)

No. of applications slab- wise as per Schedule-I1

No.of | No.of | No.of
application | application | spplication

disposed off} referred for | whereno | where
as per Rule

mediation | settlement | parties
iarrived at as! reached 2
i perRule | settlemen

{70 | as per Rule
{

Individual | Corporate | Individual | Corporate 1
2 -3 -4 -5 -6 -7
COMMERCIAL
COURTKOTA | NIL NIL NIL NIL NIL

[ wm ] wo

NIL \ NIL

i T ¥vi)
0 | A Tz
NIL § NIL NIL

/|

miefas <A

e ()

Scanned with 'CamScar(i'ner



COMMERCIAL COURT, UDAIPUR (RAJ.)

Statical Data Format

SCHEDULE
Format for statistical data for the Month of Dec. 2020
(See Rule 3)

SN

Name of the Court

No. of cases pending
(on the 17 day of

MNo. of New cases instituted
(cluring the month as per

Total cases pending in the court
(on the last day of the month as

Mo. of cases disposed
(during the month as per

Average no. of days taken to
decide the case

Month) column 3) per column 3) column 3)
(1) (2) (3) (4) (5) (6) (/)
Commercial ; : Approximately
1 | Court Udaipur BeR i 608 o 580 Days
Judge

Page 1

Commercial Court,

ipur
wp




1

Court

(2)

Commercial Court
Udaipur

e-court fees

Commercial Court, Udaipur
Month Dec.-2020
Form-2

List of cases in which e-Payment of Court fees was made during the month

District Case No. Petitioner v/s Respondent Advocate Date of Registration

@ @ (5) (6) (7)
. CANARA BANK

CIS No. 7272020 (SYNDICATE BANK) Vs

Udaipur ol St M/S YAMEE TASTY  Shri Yashwant Arora 19.12.2020
i FAST FOOD
RESTAURANT
Judge

Commercial Court,

A‘?.ﬂaipur

Page 1

Date of e-Payment of
Court Fees

(8)

14.12.2020



Electronic process list

Commercial Court, Udaipur

Month Dec. 2020

Form-3

Court

List of cases in which Electronic Service of Process has taken place during the month

|

Date of e-Payment |
ol Court Fees

(8)

District Case No. Petitioner v/s Respondent Advocate Date of Registration

|
(2) (3) 4 o (5) (6) (7) -
Commercial Court, Udaipur | Case No.-20/2020 CM38 Suresh Suthar Vs M/s Daimler Suresh Puri Goswami 01.12.2020 (Mail

Udaipur

Financial Services

Page 1

Date 03-12-2020)

Judge
Commercial Court,

LUdar
.
L

ur



SN

(1)

Randomly Allocated case

Commercial Court, Udaipur
Month Dec.-2020

Form-4

List of total no. of cases randomly allocated during the month

Court District Court Name Court No. Case type
(2) (3) _ (4) ) (6)
Commercial Court , Udaipur Udaipur Commercial Courl - -

Judge
Commercial Court
alpur

W

Page 1

Case Count (No. of cases
randomly allocated)

(7)



List of cases in which Case Management Hearing was held during the month

Case managemen hearng

Commercial Court, Udaipur

Month Dec.-2020
Form-5

B Petitioner v/s Date of Date'of case
: . . 1 "V
SN Court District | Case No. R enaeidint Advocate Registration Management
| p ‘ Hearing
(1) (2) (3) 4) (5) | ) I (7) (8)
Commercial : 180/2018 CO, CIS : . Shree Brajesh Prakash Dangi : -
- ' ; : : . ‘ 022016 05.12.2020
1| Court, Udaipur | Y93IPUT | No 18372018 Civil Suit |M/S Sai Sales Vs M/s Elite Oras | 'y, pree Suresh Paliwal 08.02.2016 5
] l:nr-nme-rc'iai . lﬁéle]l g CO L"I‘:i. The Urie;ual Insurance Vs M/s | Shree Shyvam Sunder Sharma
: o . * . 03.2016 14,12.2020
2 Court, Udaipur Udaipur No.163/2018 Civil Suit Globe International Vs Ashish Dowdiya 8
- Commercial : 61/2019 CO, CIS No. . ) i _ |Shree Tarun Shreemal Vs Kapil - g
' : saurav V . 29.07.20 16.12.2020
3| Court, Udaipur Udaipu 61/2019 Civil Suit | Farish Gaurav Vs E““‘E_‘f" Raj Todavat GEUAS
Commercial oy 71/2019 CO, CIS No. . ; Shree Shanti lal Pamecha Vs =
’ : n . 17.09.2 17.12.2020
4 Court, Udaipur Udaipur 71/2019 Civil Suit RSWM Vs M/s Lamba Shahnawaj Khan s
5 Commercial : 158/2018 CO, CIS NO. | The Oriental Insurance Vs M/s | Shree Shyam Sunder Sharma . :
5 . ’ T ; 29.05. 18.12.2020
= Court, Udaipur Udalpur 162/2018 CIVIL SUIT Globe International Vs Ashish Dowdiya pedls
6 EEEETJEJE;SLI Udaipur 116/2018 CO, CIS No. | 1o aurav Vs State of Raj. Shree Tarun Shreemal Vs 21.04.2016 18.19.2020

126/2018 Civil Suit

Pawan Singhal

—

Page 1

Commercial Court,

pur
P




Contested case list

Commercial Court Udaipur
Month Dec.-2020

Form-6
Contested Commercial Cases disposed during the month of Dec 2020
Whether urgent No. of
relief was Natwre of | Date of days lor
i sought and Pre- _ 2oL e i . _lexecution
) . i y . iim , Date ol ek Date of Days ton Disposal  Jexecutio) .0 ei®
SN Court [histrict Case No. Petitioner v/s Respondent Advocate T Institution o g . at o | ol decree | Act Section
Registration S , Decision Disposal F[L-L}I‘ltfw}d-‘.‘ﬁi* n ol
. Mediation did wled) oo from date
not take place of
Yes/No decision
(1) (2) (1) (4] (5] (5] (7) (H) E)] (10} (11) (12) (13) (14)
Shree Rajwv
. : Pamecha Vs Arbitration &
Commercial  udaipur 122020 CM38 o parman ASSAAAIES VS “shree 09.09.2020 NO 10.12.2020 92 Days  Contested Conciliation.
Y y Fifial a Janardhan Act Sec. 9
Singh
Judge

Page 1

Commercial Court

Udaipur
!




Summary of commercial cases

Commercial Court Udaipur
Month Dec.-2020

Form-7/
Summary of Commercial Cases during the month
Total no. of cases Total no. of cases . ] Total number of cases
: . S 3 7ty iy . Total number of cases T
SN Court District pending on the 1" day instituted during the P 3 pending at the end of the
: . ’ disposed during the month
of the month month month
(1) () (3) (4) (5) (6) (1)
Commercial Court, ;
1 Udaipur Udaipur 888 34 39 883
Judge

Commercial Court,

Ldaipur
o

Page 1



SN

(1)

pre institution mediation

Commercial Court Udaipur

Month Dec.-2020
[See rule 10 (2)]
List of cases received for Pre -Institution Mediation and Settlement during the month

total no. of

. . : . T Total no. of applications
applications pending  Total no. of applications

pending at the end of the

Total no. of cases
settled during the

MName of Mediation Centre |For Total no. of non-starter

example, DLSA or Main Mediation 17 day ived during the month cases during the month
Centre Mumbai | on the !;D{]i‘;lﬁ of the - jrecelved during month 5 manth
(2) (3) (4) (5) (6) (7)
ADR Centre, Udaipur 11 09 10 10 10

g =aTerd 9 Wafed Pre- Institution Mediation and Settlement @1 9f&ar ADR Centre, Udaipur & W | Heale o) B | 59 e § waed
#ifgyer udeoli @ gae daargaN ADR Centre, Udaipur X1 €1 715 & |

Judge
Commercial Court

Udgipur

Page 1



COMMERCIAL COURT, UDAIPUR (RAJ.)

Sheetl

Form 6 (ii) : Mediation Date on Quarterly Basis for [Vth Quarter 2020 From 1.10.2020 to 31.12.2020

[See rule 10 (2)]

Nature of Applicant Party . Mature of Opposite Party

MNo. of applications slab-wise as

Page 1

Commercial Court,

/ﬁl,hd/aiegr (Raj.)
v

4 per Schedule-I1 No. of No. of
| No. of | Nln E}II' | No. of application | application
Name of | application j SPRSECMBR . | e i where no | where parties
| SN Authority | received by : | disposed :?;[f E‘perlr{;j 1;;'1 settlement | reached a
Authority | Individual | Corporate | Individual | Corporate I I 11 V S pernile jati arrived at as | settlement as
L if P | b 3(4) and 3(6) mediation per Rule 7(1) per Rule 7(1)
(ix) (vii)
DLSA, s
I UDAIPUR 24 2 22 - 9 15 14 10 | NIL | NIL | NIL o4 NIL NIL NIL
Judge
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